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Counsel for the applicant : Shri j. K. Kdr n, 

Shri J.K.Krn, learned counsel for the ap1icant 

prays for, some time to arnerd the o.A. Prayer grantd. 

Let the case be fixed on 21.05. 1996 for admission. 

er 
Merrber(A) 

3/21.05.96 Counsel• for the applicant : Shri M.P.Dixit. 
V • 	Shri M.P.Dixit aparing on behalf of 

Shri J. K. Karn, prays for a short adjourrrn nt on account 
of his illness. djourrment  granted 	

V 	 • 

V 	
The case iSjourned to 27.05.1996 ' for V 

adrrtjssjo n. - 	V •  

V 	

• (I\.i.verrna) 
- 	 Member (A) 




